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19.10.2026 | AGD, J

The Writ Petition was assigned to this

Court by way of a House Motion.

Heard Mr. P.Sasidhar Reddy, learned
counsel for the Petitioners at length,
Mr. Chennamaraju Mallikarjuna Raju, learned
Government Pleader for Home, appearing for
Respondent Nos.1, 3 to 6 and Mr. Ajay Kumar
Kanaparthi, learned counsel representing
Mr. N. Ashwini Kumar, learned Standing
Counsel for State Election Commission

appearing for Respondent No.2.

Learned counsel for the Respondent 2
submitted that the election process in Mydhukur

Municipality has been ‘stalled’.

At their request, post the matter before
Dussehra Vacation Court-2026.
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